
S.NO APPEAL NO ORDER NO DATE OF ORDER DATE OF WHICH
RECEIVED FROM THE ORDER
PS TO HON'BLE DISPATCHED

PRESIDENT/VICE
PRESIDENT/M EMBERS

1. E/51879/2018 F.OA/51621/2019 17/12/2019 17/12/2019

2. E/51234/2019 F.OA/51622/2019 17/12/2019 17/12/2019

3. 5T/53505/2018 F.OA/51623/2019 17/12/2019 17/12/2019

4. " ST/54166/2018 F.OA/51624/2019 17/12/2019 17/12/2019

5. ST/52884/2018 F.OA/51633/2019 17/12/2019 17/12/2019

6. E/5210S/2018 F.OA/51620/2019 19/12/2019 20/12/2019

17. E/53635/2018 F.OA/51643/2019 19/12/2019 20/12/2019

8. 5T/50009 TO 50017/2018 F.OA/51644- 19/12/2019 20/12/2019

rST /&2976 TO 5297 S/2 0 18

61652/2019

9. F.OA/51654- 19/12/2019 20/12/2019

51656/2019

10. E/50568/2019 F.OA/51657/2019 19/12/2019 20/12/2019

11. (/52266/2018 F.OA/51660/2019 19/12/2019 20/12/2019

SINGLE MEMBER BENCH
WEEKLYDISPATCHSTATEMENT
FROM 16/12/2019 TO 20/12/2019

~
Assistant Registrar

(SINGLE MEMBER APPEAL BRANCH)


